————— -

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREPITORS OF M/s Siddhbali Steels and Strips Private Limited

RELEVANT PARTICULARS

1 —WMName of corporato debtor M/s siddhbali Steels and gtras_PFlVaimmTer—“
N2. Date of mcorporatlon of corporate debtor 128" December, 2010
3. Authority under which c_oirf)gr:t;kaeiblarvvis ROC- Pune
incorporated / registered g
4. Corporate Identity No. / Limited Liability | U27100PN2010PTC138123
Identification No. of corporate debtor
S. Address of the registered office and principal office | 1401-D Building, Marvel Albero Society Khadi Machine
(if any) of corporate debtor Chowk Pune Pune, Maharashtra 411048 INDIA
6. Insolvency commencement date in respect of 27'hFebruary, 2023
corporate debtor (NCLT order received on 28thFebruary,2023)
r 8 Estimated date of closure of insolvency resolution 26" August, 2023
process (180 days from date of order)
8. Name and registration number of the insolvency | Mr. Bimal Ashok Desai
professional  acting as interim  resolution | Regn.No.: IBBI/IPA-001/IP-P00748/2017-2018/11281
professional
9. Address and e-mail of the interim resolution | 217, Florence Pride,Opp. Corporation Garden,Sun
professional, as registered with the Board Pharma Road,Vadodara,Gujarat-390 020,India.
Email: bimal.a.desai@icai.org
10. | Address and e-mail to be used for correspondence | 217, Florence Pride, Opp. Corporation Garden, Sun
with the interim resolution professional Pharma Road, Vadodara, Gujarat-390 020, India.
Email: bimal.a.desai@icai.org
11. | Last date for submission of claims 13"March, 2023
12. | Classes of creditors, if any, under clause (b) of sub- | Not available as per information available with Interim
section (6A) of section 21, ascertained by the | resolution Professional
interim resolution professional
13. | Names of Insolvency Professionals identified to act | Not Applicable
as Authorised Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | 217, Florence Pride, Opp. Corporation Garden, Sun
are available at: Pharma Road, Vadodara, Gujarat-390 020, India.
Email: bimal.a.desai@icai.org

Notice is hereby given that the Hon’ble National Company Law TribunalCourt-V, (Mumbai

Bench) has ordered the commencement of a corporate insolvency resolution process of the M/s
Siddhbali Steel and Strips Private Limitedon 27th ‘February, 2023.

‘lhz aaditors of M/s Mdhbali Steels and §t!lP5 Priva







